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ﬁ b OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI
37762~ 378, ,_
No. /Circulation/Genl./West/TIC/2025 Dated, Delhi the 2 Zf ;Z >t

Sub.:- regarding removal/suspension of Advocates.

Forwarded copy of endorsement letter No. 68366-68491/Genl./Misc./Circulation/2025 dated
19.12.2025 received along with its enclosures i.c. copy of [-Mail dated 17.12.2025 of Col. Arun

' Sharma (Retd.), Honorary Secretary, Bar Council of Delhi bearing diary No. 8308/B dated 17.12.2025
{Officc of Principal District & Sessions Judge (Headquarters), Delhi}, copy of Notification bearing
Ref. No. Verification/141/BCD/014/2025 dated 11.12.2025 of Col. Arun Sharma (Retd.), Honorary
Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi -
110049, on the subject cited above, from Sh. Anil Antil, Ld. Officer In-Charge, General Branch,
(CYLd. District Judge - 15, Central, Tis IHazari Courts, Delhi for information and immediate

compliance/necessary action to:-

1. All the Ld. Judicial Officers of West District, Tis Hazari Courts, Delhi. It is informed that the
above mentioned endorsement letter along with its enclosures can also be downloaded from the
Centralized Website of Delhi District Courts or from LAYERS.

\/2. The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request to direct the
concerned dealing Officer/Official to upload the same on Centralized Website of Delhi District
Courts as well as on the Website of West District.

PS. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

L

4. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on

LAYERS.

(Harisk Kumar)
District Judge (Commercial Court) -04/
Officer Incharge General Branch,
West District, Tis Hazari Courts, Delhi
Enclosure:- As above.
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... OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

o, g‘ Eg’ gﬂ}é!xumisc.!Circulation/ZOZS Dated, Delhithteninfc ?ﬂ?ﬁ ‘

Subi- regarding removalfsuspension of Advocates.

Forwarded & copy of the Notification bearing Ref Verification/141/BCD/014/2025, this
office bearing ciary No. 8308’5 dated 17/12/2025 received from Col. Arun Sharma (Retd.),
Harorary Secretary, Bar Councit of Delhi, 2/6, Siri Fort Institutional Area, Khel Gaon Marg, New

Delhi- 110048, for information end necessary action to :-

Al the Ld. Principat District & Sessions Judges, Delhi/MNew Delhi.

The Ld. Principal Judge, Family Courts (HQs), Dwarka Courts, Delhi.

Allthe Ld. Judicial Officers posted in Central-District, Tis Hazari Courts Delhi.

The Chalrman, Website Committee, Tis Hazari Courts, Delhi With the request to
upload the same on the Website of Delhi District Courts as per rule.

Dealing official for upleading the same on Centralized Website through LAYERS as per-
rules.

6. P.S.to Ld. Principal District & Sessions Judges (HQs), Dethi for info[;mat

= e
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(ANIL ANTIL)

Dfficer In-Charge, General Branch, (C),
District Judge-15,Central

Tis Hazari Courts Delhi.

Encl. As above
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| REMOVALN O TIF LGAT] O'N No. 14 of 2025 6 112:202§ Name of Advocate's Remavad from the Roll of Bar ¢ouliche

 REMOVALN O TIF1CATIO N No. 14 of 2025 dt 112.2025 Name of Advocate's Removeti =
" frbm the Roll'of Bar coundil of Delhl due to their LL.B /Graduation Degree/Marks Sheet szt
reported to be Fake/Forged by their concerned Unlversities

S ' m‘\

T Dec #0285 30523 PM 40630

Te “"north "<north@dde.nic.in>,"southeast "<southeast
<east@ddc.nic.in>"northest "<northest@ddc.nic.in>, T |
<shahdra@ddce.nic.in>,"northwest dde "<northwest.dde@nici: southwest "
<southwest@ddc.nic.in>,"Robin Sharma "<dihq.ddc@gov.in>,"dba tishazari !
<dba.tishazari@gmail.com>."scbaec“ )
<scbaec@gmail.com>,"dwarkacourtbarassociation"
<dwarkacourtbarassqoiation@gmail.com>,"saketbarassoclation g

yﬂ‘ﬂﬂ!ll"llllnnn”:,.. 3.

=  She@isnicauNbarassodlation com>SHendarabardssolation <.
: - 2Shahdarabarassociation@yahoo.in> ndba2012"<ndbaz012@gmail.c

<info@newdelhibarassoclation.com>,"stba saletaxbar "
zstba_saletaxbar@salestaxbar.com>,"delhitaxbarassociation n "
<delhitaxbarassociation@gmail.com>,"info “<info@dhcba.org>,"dhcbar ™
<dhcbar@gmail.com>,"parcouncitofdelhi "<hargouncilofdelhi@hotmail.com=>,"Shri
Ravinder Dudeja "<rg.dhc@nic.in>,"barcouncil of *
<secaphc@gmail.com>,"barcouncilofassametc "<bargouncilofassametc@yahoo.in>

Dear SirfMadam 5

Piease find enclosed herewith Bar Council of Delihi Removal Notification No. 1412025 dt
11.12.2025 regarding Removal of name of Advocates whoes LL.B Degree/Mark Sheets

reported to be Fake/Forged by their concerned University.

yory .uams!l{!,ﬂj?l!éﬂﬂ&ﬂmﬂlﬂﬂlﬂﬂﬂl&lﬂ

You are kindly requested to display this Notification on information Notlce Board of your Bar
office/Court Notice Board ngyidqr-dﬁtsseminatlon please.
e iR BRI . Srevspsritaese.

.,,_;'- N AR AR DI O R S B D
T A R

Thanks & Regards

AL L 24 Lot

Col Aruh Sharma (Retd)
Secretary .
Bar Coungcil of Delhi

BRP4 SV TOLEIS SALL L
it -

1 Attachment{s)

about.plank” 12
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.,01 Arun Sharma (Retd.)

Mob. 9622143939 _
Phone : 01145603735, 43559586

SECRETARY ;
A Direct : 011-45603739
. BAR COUNCIL OF DELHI E-mail : barcouncliofdelhi@rediffmail.com
4.3. Web. :www delhlbarcounclt corn
;’ - ‘el L ot
£
;;?

BAR COUNCH OF ‘{BELHI

{Statutory Body Constituted under the Advocates Act, 1961)
216, Siri Fort Institutiona! Area. Khel Gaon Marg. New Delhi-110 048

Ref No.; Verification/141/BCD/014/2025 Dateq .. 11 Dec2025
REMQVAIL NOTIFICATION No. 140f2025dc112.2025
me o, Tt noved fr il ]
wm&mmmaﬂmwwmm
Dy their canc Infversiti
1. it is herehy notified for general information that, under the Proviso of Section 26(1} of the

Advocates Act, 1961 Orders passed by the Sub-Cammittee of the Bar Council of India on the dates us
mentioned below, and ratified by the General Council of the Bar Councll of Indla, name of the under
mentioned advocates have been removed permanently from the Roll of the Bar Council of Delhi due to
their LL.B/Graduation Degree/Marlk Sheet reported ta be Fake/Forged by their concerned Universities:-

Ser Name of Adv Authority for Removal of Name from Photo af the
No. Roll of Bar Council of Delhl Advor:ate

- 1 MreManMohan $/0 Shipladan Lal; é Bar Coungil. ofIngh’a‘Sub FCOmmILLEErEsY B

i

{Enrolment:No, D/1136/1992) ~ 43 | Order dutéd'15:10.2025; 5 arid Ratified:by,
H.NO.- 499/9, Laxman Culany, the General Council af thé Bar Codneil -
Kurukshetra (HR) of Indiu on 13.11.2025 by Removal

.| Mr. Man Mohan 5/0 Sh. Madan Lal | Froceedings No. 10/2025.

HNO. 1838 GALI MATA WAL

MALIWARA,
CHANDNI CHOWK, DELHI-6
1 2. | Mr. Rajan Khanna 570 Bar Council of India Sub-Comittee
‘ Sh. R.S. Khanna Order dated 15.10.2025 and Ratified by
. (Enrolment No. D/7+£3/1995) the General Council of the Bar Council
' ' U.NG.- 52/94, Second Flaor of India on 13171.2025 by Removal
i C.R PARK, NEW DELHI-110019. Proceedings No. 5/2025.
L
3. | Mr. Raj Mehra, Bar Council of India Sub-Committee
{Enroiment No. D/26-R/1999) Order dated 15.10.2025 and Ratiffed by
S/v Late Shri ML Mehira the General Council of the Bar Council
House No.C-56, Ground Fioor, of India on 13112025 by Removal
Malviya Nagar Proceedings No. 2/2025.
(Near Liberty Show Room)
| New Delhi-110005
{(Mob - 9810681523)

Sl ET v e T : 4 o,
GE R o 5 c o VS

(Ex-Subedar D.K Sharmua}
Prep & Checked By

EC *-F Lawyers Cnambers, High Court of Delhi, New Delhi-110 003 Ph.: 011-23387701
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Mob. : 9622143930

Phene : 011-45603735, 43559586
Direct : 011-45603739

E.mail : barcouncilofdelhi@redifimall.com
Web. : www.dethibarcouncll.com

’_ ‘Sharma (Retd.)
SECRETARY
BAR COUNCIL OF DELHI

BAR C@’UNCIL OF DELHI

{Statutory Body Constituted under the Advocates Act, 1961)
28, S Fort Institutionai Area, Khel G;on Marg New Delhi-110 049

e .. BENOUMLNOTIFICATION No. 14ef2025d0 142207570 - -
Ser Nume of Adv Authority for Removal of Name from ' Phota uf the
Ng. e B Roll of Bar Council of Delhi s AtfvoCate -
BT Ishwar Singh t Bar Council of India Sub-Committee | © !
(Enrolment No. D/1118/2000) '! Order dated 15.10.2025 and Ratified by : .. -~ F
 §/0 Sh. Bhim Singh the General Council of the Bar Council of _ ,«iﬁé‘*-‘-%é :
House No. 107711 GALI NO 5, India on 13112025 by Removai JRes E
1 KRISHNA NAGAR, Praceedings No. 3/2025. NI
SAFDARJUN ENCLAVE, s !
Delhi - 29 =i
5. | Mr. Mukesh Kumar Sharma, | Bar Council of Indfu Sub-Committee : .
. :[3(EnrolmentNo, D/2407/2017) Order dated 15.10.2025 and Ratified by f* "’Q J
'$/0 Sh. Ramesh Chandra Sharma the General Council of the Bar Council of |~ ﬁkb el ;S6h
H.No. 564, BABA FARIDPURIL, India on 13.11.2025 by Removaf Fquingg -t T 3
|, |-WESTPATEL NAGAR, NEW DELHL. | Proceedings No. 4/2025.
{Mob-9811288440) |
6. | Mr. Panneerselvain S, | Bar Counefl of India Sub-Comnittee
(Enrolment No, D/4831/2021) i Order dated 15.10.2025 and Ratified by
S/o Sh. Sundrapandian | the General Council of the Bar Council of
R/o - NOL.10A/42, Trilok Puri, o India  on 13112025 by  Removal
Delhi, Dethi-110097. . Proceedings No. 6/2025.
! {Mob - 8439943541, 934443256 ;
Mr. Panneerselvain S, S/o Sh. Y
Sundrapancdian
R/o - 2/11, A Karunakulun, i
Usilangulum, Sivagunga, i
Tumiinadu-630221 ; '
{(Mob - B189943541, 9344432501 ) ’
7. | Mr. C. Joseph Thaya Singh i Bar Council of India Sub-Committee )
(Enralment No -D/3249/2022) Order dated 15.10.2025 and Ratified by
' S/0 Sh. Joseph Cecil the General Council of the Bar Council of
R/fo -B—91/1 jOSHI COLON}' India on- 13112025 by Removal
s DELHIJI’UGQZ- . _Pmceedings o, 6/2025
; S Tt -.-.1::.-', e

(Ex-Subedar D.IC Sharmua)
Prep & Checked By

B.O. ' 1-F. Lawyers’ Chambers H'3r Coun of Dein:. New Delni-110 003 Ph.- 011-23387701
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Mob. . 9622143939

Phone - 011-45603735, 43559586

Direct ; 011-45603739

Email barcounclfot‘delhx@reddfmail.com‘» 2l
w__ s

Jol Al un Sharma (Retd.)

SECRETARY
A% DARCOUNCIL OF DELHI

d %—%ﬁiﬁaqﬁaﬁ
BAR COUNCIL OF DELHI

{Statutory Body Constituted under the Advocates Act, 1961)
2/6. Sin Fort Institutional Area Khsl Ggon Marg. New Delnhi-110 049

S REMOVAL NO TIFLCATLON No. 14.0f2025 de 112,209 oo e
sur Name of Adv Authoricy for Removal of Photo of the
§ Vo . Name from Roll of Bar Council Advocate
& I of Delhi
8  Ms. Vandana Verma Bar Courcif of India Sub-
(Enrolment No. D/B688/2023) Committee Order dated
Dso Paras Ram Verma 15.10.2025 and Ratified by the
H.NO.Ni-36 F/F, New Light Colony, Rd No-64 | General Council of the Bar
Tchirpur Near Leprocy Complex Council of India on 13.11.2025 by
== D2iRi-95 [Mob-8595745737) Removal Praceedes No,
3 - ‘ndazlid ] 172025, o
Mr.Shriram SK Bar Council of India Sub-
.(Enrolment No, D/1379/2025) Committee Order dated
| /0" §h's, Kalyanasundaram ) 15.10.2025 and Ratified by the -~
No 100 Centurion Avenue Rani Anna General Council of theBar ~~ " '|”
| Nagar, Perumal Agaram, Tiruverddu Council of India on 13.11.2025 by
| Ayappakkam Removal Proceedings No.
. Tiruvaliur, Tamil Nadu-600 077 | 43/2025.
| Mr. Shriram SK '
! /o Elumalai §/0 Munu Swamy ;
i R/At 28/467, Trilok Purl,
___{_New Delhi-110091 o o
Y10,V Mr. Mukesh M. S/a Sh. Mukundhan Har Council uf India Sub-
(Enrolment No. D/2188/2025) Comniittee Order dated
- No. 257, 7+ Left Streey, . 15.10.2025 and Ratified by the
I Seeraswathi Nagar, Thirtmofavayal, General Council of che Bar
: | Tiruvallur, Tumil Nudu-600062 Council of India on 13.11.2025 by
> {Mob-8056053573} Removal Proceedings No.
! 4472025,
Mr. Muleesh M, S/o0 Sh. Mulkundhan
R/o - A. 101, Khora Goan, Khora
Ghaziabad (UP) PIN-201301,
{#Mob-8056053573) -

G hl'c-- -
2. The name of the above-mentioned persons who were enrolled with Bar Council af Delht‘ as an Advocate, ™
have been removed from the Roll of the Bar Council of Delhi and License to practice as an Advocates stands

cancelled with immediate effect,

{Ex-Subedar D.K. Sharmua)
Prep & Checked By

B.0 ' 1-F. Lawyers' Chambers, High Court of Delhi. New Delhi-110 003 Ph.: 011-23387701
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iniSHarmai(Retd.)
*“‘%ﬁ&i"‘f‘ ECRETARY ©
*"BAR COUNCIL OF DELHT

Mob, :8622143839

PHone : 011-45603735, 43550586
Direct : 011.45603738 = ¥ 7
E-mail ; ba:countilofderhI@red:ﬁmall Gomi
Web. - www.delhibarcouncil.com

G ﬁf\a‘f yReg
BAR COUNCIL OF DELHI _

(Statutory Body Constituted under the Advocates Act, 1961)
218, Sin Fort Institutional A~ea, Khel Gacn Marg, New Delhi-110 049 &

Ref No . . ... 1 Dated -

Copy forwarded for information to:-

The Ir Additiona! Solicitor Genera! o feden supednie Uouet of India, New Delhe.
The Secretary, Bor Cauncil of indie. <!, Rouse Avenue, New Delhi
The Secretaries of All Bar Associations, Delhi

The Secretaries of Al State Bar Counc:!

The Registrar General, Supreme Court of India, New Dethi

The Registrar General, High Court of Dethi, New Delhi

The Registrar General, All High Courts in India

The District & Session fudge, Tis Huzari Courts, Dalhi

The District Judges in all 9 Districts of Dethi

10. <TheDistrict Magistrates in all 9 Districts of Delhi

11 " 'TheSeretary, Ministry’of Lavi, fustice & Co. Affuirs, New Delhf
12, The Commissioner of Pofice, New Delhi

13, Adv concerned.

AL LI T LT E T TTE e | PP P T

BRI S PR

Note - The abave mentioned Authorities are ltindly requested ta circulate the copy of this notification to . ..: ... ..
all the offices under their furisdiction. The Bar Assoclations are requested to display this Notificatfon
on thelr Notice Board.

E3abbottaiswatioaladb it ria faks
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B.0. . 1-F. Lawyers' Chambers. H.g~ Court of Delti, New Delthi-110 003 Ph.: 011-23387701




